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Number of branches agreed Number of branches Num ber of branches 
upon to be opened during opened up to the which are yet to be 
the five-year period ending 30-8-54 opened by 30-6-195^

on 30-6-56

Bombay 20 10 10
Madhya Pradesh 16 t 7 9
Madras 2 ' . . 2
Orissa 6 2 4
Punjab 8 5 3
U ttar Pradesh 21 13 8

W est Bengal II 3 8

P art ‘C* States

Ajm er I I
Bhopal I . . I

Coorg I . . I
Himachal Pradesh 3 . . 3
Kutch 2 I I
Manipur I I

Tripura I I
Vindhya Pradesh 4 2 2

T otal 114 48 66

It cannot be said how many of the 
remaining 66 branches will be opened 
during the rest of the year 1954-55. 
The year-wise number of branches 
opened is as below:

July 1951— June 1952 Bombay 2, Madhya 
Pradesh Punjab i 
and Uttar Pradesh i.
Total 5

July 1952— June 1953 Andhra i, Assam i, 
Bihar i ,  Bombay 4, 
M adhya Pradesh 4> 
Orissa 1, Punjab 4, 
Uttar Pradesh 9, ‘West 
Bengal ^ and Kutch i.
Total 29

July T953— June 1954 Bihar 2, Bombay 3, 
M adhya Pradesh 2, 
Orissa Uttar Pradesh 
3 and Vindhya Pradesh
2.
Total 13 

July and August 1954 Bombay i
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The Deputy Minister of Finance 
(Shri M. C. Shah): The President has 

conveyed his assent under provisions 
of Article 286(3) of the Constitution 
to Sales Tax legislation on essential 
goods in the undermentioned States 
after the enactment of the Essential 
Goods (Declaration and Regulation of 
Tax on Sale or Purchase) Act, 1952:

1. Bihar.
2. Bombay.
3. Madhya Bharat. *
4. Rajasthan.

5 . Saurashtra.




